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(b) the time by when theHighways mentioned in part (a) above are likely to be coated with asphalt Of  coaltar;   and

(c) the names of the National Highways 
in Madhya Pradesh on which toll tax is 
collected at the bridges? ] 

Third Plan and      completed in      the Fourth 
Plan  period. 

(c) National Highway No. 3 (Agra-Bombay 
Road) at Khalghat Bridge, National Highway 
No. 1 (Banares-Cape Camorin Road) at 
Tilwaraghat Bridge and National Highway 
No. 26 (Jhansi-Lakhnadon Road) at Barurewa 
Bridge.] 

 

 

t[THE MINISTER OF SHIPPING- IN 
THE MINISTRY OF TRANSPORT AND 
COMMUNICATIONS (SHRI      RAJ 
BAHADUR): (a) A statement is attached. (See 
Appendix X>XXIX, Annexure No. 29.] 

(b) The work is in progress and will be 
completed during the Third Plan period, 
except on the newly classified National 
Highway No. 12 (Biaora-Bhopal-Jabalpur 
Road). In the case of National Highway No. 
12 blacktopp-ing is expected    to be started in 
the 

 

ft ROAD AND INLAND WATER TRANSPORT 
ADVISORY COMMITTEE AND THE TRANSPORT  

DEVELOPMENT  COUNCIL 

236. SHRI V. M. CHORDIA: Will the 
Minister of TRANSPORT AND COMMUNICATIONS 
be pleased to state which of the suggestions 
made at the meetings of the Road and Inland 
Water Transport Advisory Committee held in 
October, 1961 and of the Transport 
Development Council, held at New Delhi, in the 
months of July ' and October, 1961— 

(i)   have been accepted; 
(ii)   are under consideration; and 
(iii)   have been rejected?] 

t  [ ]  English translation. 
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|[THE MINISTER OF SHIPPING IN 

THE MINISTRY OF TRANSPORT AND 
COMMUNICATIONS (SHRI      RAJ 
BAHADUR): No recommendation made by the 
Road and Inland Water Transport Advisory 
Committee and the Transport Development 
Council has been rejected by the Central 
Government. Since the recommendations 
mostly concern State Governments, the 
question of their implementation has been 
taken up with them.] 

 

t [ADMISSION TO D.M.E.T. SCHEME 

237. SHRI V. M. CHORDIA: Will the 
Minister of TRANSPORT AND COMMUNI-
CATIONS be pleased to state: 

(a) the new rules which have been framed 
and the new course which haa 

f[ ] English translation. 

been prescribed on the recommendations 
made by the Merchant Navy Training Board 
for admission to the D.M.E.T. Scheme; and 

(b) what efforts have been made to make 
them known to the general public?] 

 


